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Shri Jawaharlal Nehru: I do not
think that is a quite correct statement.
The military police has to keep order
in the military regularly. The
armed police ig another thing
which is part of the civil administra-
tion,

Shri Surendranath Dwivedy: So
we are sending armed police to those
areas?

8hri Jawaharlal Nehru:
the armed police are there.

Yes, Sir;

Shri Ranga: On the one side, we
understood that the Colombo propo-
sals are as good as dead. On the
other side, from the answer given by
the Prime Minister, it looks as if our
activity in NEFA is being inhibited
by what we consider to be the
Colombo proposals and therefore our
military is not going into the vacated
area,

Shri Tyagi: He has made it clear.
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Shri Tyagi: May I appeal to you
not to permit questions which seek

information about the army move-
ments on the border side?

Shri Ranga: We want to know whe-
ther we are going to occupy that area.

Mr. Speaker: I have allowed those
questions. ’

Shri Ranga: He is objecting, while

I was submitting to you. (Interrup-
tions).
Mr. Speaker: Order, order. Shri-

mati Renuka Ray.

Shrimati Renuka Ray: In answer to
part (c), the Minister stated that Gov-
ernment have no definite information

FEBRUARY 25, 1963

Oral Answers 912

regarding the spies in NEFA. May {
know, in view of the fact that so many
persons have come back, telling wus
that these activities are taking place
and evidence is available what steps
will be taken to see that such activi-
ties are stopped?

Mr., Speaker: That is a suggestion
for action. Next question.
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(a) The Sainik Schools are run and
managed by the Sainik Schools So-
ciety, an autonomous body registered
under the Societies Registration Act
and the Ministry of Defence plays
only a promotional role in opening
these schools and bears the expendi-
ture of a certain number of scholar-
ships and the pay and allowances of
the Principal, Headma.ter & Regis-
trar.

(b) The scheme is contained in the
memorandum of Association and Ruleg
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& Regulations of the Sainik Schools
Society.

(c) Apart from the eleven schools
already functioning it has been pro-
posed to have two more Sainik
Schools in Bijapur in Mysore State
and Tilaiya in Bihar State. Opening
of a School in Assam is also under
consideration. Other proposals will
be dealt with as and when the State
Governments, who are to provide
under the Scheme the land, buildings
and equipment and adequate number
of scholarships make concrete offers.

(d) Each Sainik School starts with
about 150-200 students and is expec-
ted to expand upto 525 students,
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Shrimati Savitri Nigam: May 1
know the total number of students
who will pass out every year after
these two schools are also opened, and
whether girls also get admission to
these schools?

Shri Y. B, Chavan: The maximum
number can be up to 525, as I men-
tioned in my reply earlier, but no
girls are admitted.
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Shri Y. B. Chavan: It depends upon
the facilities that are made available
by the State Governments. Normally,
we go in this matter by the recom-

mendations made by the State Gov-
ernments.
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WRITTEN ANSWERS TO
QUESTIONS

Foreign Military Aid

Shri Hari Vishnu Kamath:
Shri Shree Narayan Dass:
Shri P. C. Borooah:
Shri Yashpal Singh:

*115. Shri Bishanc:ander Seth:
Shri Bhakt Darshan:
Shri Bhagwat Jha Azad:
Shri Vidya Charan ShukL
L Shri Buta Singh:

Will the Minister of Defence be

pleased to state:

(a) the names of countries which
have supplied military equipment and
stores to India since the Presidential
Proclamation of Emergency on the
26th October, 1962; and

(b) the basis or terms—cash pay-
ment, deferred payment, or gift on
which the delivery was made in each
case?

The Minister of Defence (Shri Y.
B. Chavan): (a) Australia, Canada,
France, Italy, New Zealand, Rhodesia,
UK, USA, USSR and West Germany.

(b) A statement is laid on the Table
of the House. [Placed in Library, See
No. LT-852/63].

Afro-Asian Solidarity Conference

[ Shri Tridib Kumar

Chaudhuri:

Srhi Bishanchander Seth:

Shri P. C. Borooah:

sari Yashpal Singh:

Shri Hem Barua:

Shri Brij Raj Singh:

Shri Bibhuti Mishra:

Shrimati Renu
Chakravartty:

Shri P. R. Chakraverti:

Shri Heda:

Shri Rameshwar Tantia:

Shri Trder J. Malhotra:

Shrimati Savitri Nigam:

Shri D. C. Sharma:

Shri Razhunath Singh:

Shri Sidheshwar Prasad:

Shri Ramshekhar Prasad

Singh:

Shrimati Maimoona Sultan:
, Shri Hem Raj:

*116.

— A —————





